
(HrcH couRT or assau, wacallffi] rqrzomrqffiln-uNAcHAl pRADE'H)

From

To,

No. HC.VI[-76l2OZt I L24LS l AShri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Chandranshu Chaturvedy,
District and Sessions Judge,
Chirang, Kajalgaon,

with reference to the above, I am directed to inform you that you havebeen allowed permission to avair the winter vacation, from zg.Lz.zozg to3L'12'2o23, alongwith station leave permission, with the officiat vehicle, atown cost, from the evening of 22.t2.2023 tirt the morning of o2.oL.2o24, asprayed for.

The Additionar District & Sessions Judge, chirang, Kajargaon, and in hisabsence, the civir Judge (Sr. Div.) & Asstt. sessionsludge, chirang, Kajargaon, in herabsence, the chief Judiciar Magistrate, chirang, ra;atgaon, in his absence, the Addr.chief Judicial Magistrate, chirang, Kajalgaon, and in riis absence, the civil Judge (Jr.Div.)-cum-JMFC, Chirang, Kajargaon, in her absence, the JMFC, chirang, Kajargaon, andin his absence, the JMFC, Chirang, Kajargaon wirr remain in charge of your court andoffice during your absence.

J
Dated Guwahati the f\ December,2023

Sub: Civil vacation.

Ref:- Your letter No. DJCH.I-5l2OZ3/3783 dtd. 16.12.2023

Sir,

Yours faithfully,

9L1.

,,2\-\z -23
Copy forwarded for information to:

L'The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.

f . The project Manager, Gauhati High Court.
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